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Naya Raipur, the 30th March 2015 

NOTIFICATION 

~-~- ~~-~-

No. 905/2076/2014/19/f-4.- In exercise of the powers conferred by clause (iii) of Section 3 of the Chhattisgarh 
Rajmarg Act, 2003 (No. 12 of 2003), the State Government, hereby, makes the following amendment in the Notification 
No. 2480/4189/T/2009/l 9/Tech. dated 2nd May, 2009 and declares the following road as State Highway, namely:-

MffiNDMENT 

In the said Notification,-

After Serial number 14, the following shall be added, namely:-

S.No. 

(1) 

"15. 

Proposed number 

of State Highway 

(2) 

29 

NameofRoad 

(3) 

Champa-Seoni-Achnakpur-Sakti­
Adbhar-Tundri-Raigarh Road 

Length (K. m.) 

(4) 

85.30" 

By order and in the name of the Governor of Chhattisgarh, 
J.M. LULU, Deputy Secretary. 
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=====================================================================-================-
Naya Raipur. il1e 22nd April 2017 

NOTIF ICATION 

No. 1567:' l 156/T/ 19/20 J 7!T-4 . - · In exercise of the power~ conferred by clause (iii) of Scc:tic.,n 3 of the 

Chhanisgarh Srare R.ajmarg Adhiniyarn, 2003 (No. 1:2 of::2003), the Stare Governmem, hereb_y, declc1rc~ the road from 
Raipuno _junction of Dhanel i Vidhansabha road, (length 13.70 k. m.) as major dimicr road. 

By order and in the name of the Governor of Chhanisgarh_ 
J.M. LULU , Deputy Secre1ar). 
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Naya Raipur the 30th October 20 J 7 

NOTIF1CATION 

No.4214/2412/2017 /l 9/T4. - In exercise of the powers confen-ed by c~Jausc (i) of Section 3 of the Chhattisgarh 
State RajmargAdhiniyam, 2003 (No. 12 of2003), the State Government,, hereby) declares the Fafadib-Telibandha-Naya 

Raipur Road (Length ·12.02 Km.) in District Raipur as Express Highway. 

By order and in the name of the Gover:-nor of Chhattisgarh, 
J.M. LULU, Deputy Secretary . 
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